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Coram:  Hon'ble Mr. BI} KIR vmr;-:
' Han ble Ms, MANORAM ' DY

ATTENIANCE-CUM-ORDER SHEET OF THE HEARING CF A EDABAE
BENCH OF THE NATION- L c.Mpfj_f-N._ - ' )

-Name--of the Campany: 7 Gaﬂgadhara f

Plethico Pharmaceuticals Ltd.
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Section of the Companies Act:

__REPRESENTATION

- Mifﬁ?w L - P .

AL RrP P RN ]

L] A, B e B e gl b b il e B A e i g =y T T T 1 L L L T T LT T L T T, T ST T = e, AAa A e Am e A e A AA A A A
1] -

L Leamed Admcate Mr. Rajesh Vaghasxya i/b Leamned Advocate Mr;-;la;yesh"-ﬁéh L
it presem: for Petmaner None present for Respondent T R

At request of Leamed C(}unsel far peﬂﬁéner

- Last the matter on 2. 1 201 7.
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Dated tlu;-s the 3rd da-y’-a;t November, E@I?
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